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CASE NO. :
Transfer Petition (civil) 401 of 2007

PETI TI ONER:
CH TRA

RESPONDENT:
DEEPAK K. RANGACHAR

DATE OF JUDGVENT: 29/02/2008

BENCH:
S. H. KAPADI A & J. M PANCHAL

JUDGVENT:
JUDGVENT
ORDER

This matter was referred to the Mediation Centre for settlenent.

Transfer petition stands disposed of in terns of the report dated
18.2.2008 subm tted by the Centre.




